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where such bricks have been 
utilised. 

(c) As a result of the R&D efforts carried 
out by the R&D Centres and the promotional 
efforts made by BMTPC, HUDCO, NHB, 
etc., the extend of utilisation of fly-ash has 
increased. Such activities have helped in 
encouraging many entrepreneurs/compa-
nies to set up production units of fly-aSh 
bricks in Andhra Pradesh, West Bengal, 
Pradesh, Gujarat, Karnataka etc. 

, [English] 

Prime Minister's R~gar Yoiana 

7243. SHRI SYED SHAHABUDDIN: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the number of applications made 
under the Prime Minister's Rozgar Yojana 
for the educated unemployed youth upto 
March 31,1994, State-wise; 

(b) the number of applications approved 
upto that date, state-wise; 

(c) the number and amount of disburse-
ments upto that date, State-wise; 

(d) the break-up ofdisbursements, bank-
wise; 

(e) whether any difficulty has come to 

the notice of the Governmet in the imple-
mentation of the scheme; and 

(f) if so, the remedial measures in the 
current financial year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) (SHRI 
M. ARUNACHALAM): (a) and (b) Under the 
Prime Minister's Rozgar Yojana (PMRY) 
during 1993-94, 223927 applications have 
been received, 82050 applications recom-
mended to the banks as given in the at-
tached statement-I. The final reports re-
garding cases sanctioned l.Ipto 31 st March 
are still awaited. 

(c) and (d) The Bank-wise disburse-
ment of loans as reported by Reserve Bank 
of India is given in the attached statement II. 
The figures are provisional and fmal reports 
are awaited. State wise disbursement of 
loans is not centrally maintained. 

(e) and (f) The scheme has been intro-
duced recently and not many difficulties 
have been faced. However, certain com-
plaints regarding demand of collateral secu-
rity by banks have been received and they 
are being looked into by the Department of 
Banking. The Union Government has con-
stituted a committee headed by Secretary 
(SSI&ARI) to revi~ and monitor the perfor-
mance on a regular basis to ensure better 
implementation of the schemEl. 
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